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Shri Warior: I want to know whe-
ther the Institute of Engineers or 
similar associations of other sections 
have objected to their formation. 

.Shri Datar: I have seen some oppo-
~ition to this in the press. 

Shri Banumanthaiya: In constitut-
ing these AIL-India Services will pro-
t'er steps be taken to guarantee ade-
quate representation to the backward 
classes? 

Shri Datar: That will be provided 
'for because there will be a certain 
measure of direct recruitment and 
,for direct recruitment there is a pro-
~rtion fixed of 121 per cent for 
~h~uled Castes and 5 per cent 'for 
Scheduled Tribes. 

Shri Beda: May I know if any State 
Government has opposed the scheme 
and, if so, the name of that State 
Government? 

Shri Datar: That is what I have 
pointed out, namely, that we are 
awaiting t.hd detailed views of the 
State Governments. But in principle 
it has been accepted already. 

Shri BanlUDanthaiya: The hon. Min-
ister has avoided my question. He 
confined himself to Scheduled Castes 
and Tribes. It is the backward clas-
lies as understood by ~e South Indian 
States that I am referring to. 

Shri oatar: May I point out to the 
hon. MelJlber that there is no repre-
sentation for other backward classes 
under the Government of India. 
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I shall also read the answer in 
English. 

(a) The Committee was appointed 
to review and report on the perform_ 
ance of India in International Meets 
with special reference to the last 
Olympic Games held at Rome. 

(b) The Committee has interview-
ed a number of persons at Calcutta 
and Delhi and is expected to visit 
a few other places also for receiving 
more evidence. 

(c) The Committee is expec.ted to 
submit its report by the "end of 
AUgust, 1962. 
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Shri Barrow: I am informed that 
the delay is lal'gely due to the fact 
that some of the witnesses are not 
appearing before this Committee. Will 
this Committee not be able to invoke 
the provisions of the Commissions of 
Enquiry Act? 

Dr. K. L. Shrimall: I do not think 
that is the only reason: that may be 
one of 1lhe reasons, but the main rea-
son is that the committee had not 
taken up Its work seriously enough. 
"But now I hope they have taken up 
the work seriously. They have inter-
viewed some people in Calcutta and 
1I1so in Delhi. I am hoping that the 
report would be submitted by the end 
(If August. 

:Shri .Taipa] SiDe rose-

Mr. Speaker: Does the hon. Mem-
ber want to put a question or give 
1!xplanation? 

Shri .Taipa] SIDch: I want to cor-
rect a wrong impression that the bon. 
Minister has created about the com. 
mittee. The Rome Olympics finished 
two years ago. We could not even 
begin our work because the report 
lind accounts of the Chef-de-Mission 
were not available. The bon. Minis-
ter himself received them more than 

a yellr later. We could not begin our 
work til! 1Jhen. In between came the 
elections. 

Shri Indrajit Gupta: May I know 
whether Shri Ashwini Kumar and the 
Maharaja of Patiala have been exam-
ined by this committee? If not, is it 
proposed to examine them or not? 

Dr. K. L. Shrimali: It is for the 
Committee to decide whom they 
should call ·for examination. I am 
sure if the Maharaja of Patiala is 
invited he would appear before the 
committee. He is_ the Chairman of 
the Sports Council. 

Shri Rem Barna: Besides enquirinl 
into the causes of the debacle is this 
committee going into the cond~t of 
the home team at Rome Olympics? 

Dr. K. L. ShrimaU: Its terms are 
very wide. They can look into all 
these matters which affected our 
games. 

Shri Fatehsinhrao Gaekwad: I hope 
the Minister is aware that I was one 
of the witnesses who appeared before 
the Committee. Is the Minister 
aware that I was asked to come at 
9-30 ,and the committee members 
were aksed to come at 10·30 

Natioaal IategratiOD. Caaterellee 

+ r Shri Vld7a CharD SIInkla: 
I Shri BariSlt. C~ Mathllr: 
1 8hri Bhakt DarsbAD: 

·697. ~ SJui· Prakash Vir Shastri: l Sbri A. S. SaipJ.: 
I Shrl D. C. Sharma: 

Shri RiIIIIa.IIc Keisblnc: 

Will the Minister of R_ AJrairs 
be pleased to state: 

<a) the positive steps that have 
been taken by Government to .... ards 
furthering the ends of National Integ-
ration in the country since the hold-
ing of National Integration Confer-
ence; and 

(b) the salient features of the 
steps taken? 




